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CENTRAL ADM i NISTRAT i VE TR i BUNAL

PR i NO I PAL BENCH, NEW DELHI .

CP-123/2002 in

OA-3332/2001

New Delhi this the 6th day of March, 2002.

Hon'bIe Dr. A. Vedavai I i , Member(J)
Hon ' b 1 e Sh . Gov i ndan S. Tarnpi , Mernber(A)

. /

r

Sh. Mohan Chandra,

S/o Sh. Dev i Da 11, ,
R/o 69-C, Pocket 6, MIG Flats,
Mayur Vihar, PHase-1 I I ,
New De i h i-96. . .

(through Sh. S.K. Jha, Advocate)

Versus

1 . Lt. Cdr. Sh. Ani l Rathere,
Directorate of Manpower Planning &
Recruitment (Publ icity Section)
Room No. 32, 'A' Wing,
Sena Bhawan,
New DeIh i-11 .

2. Sh. Om Prakash,
Pet ty Off i cer,
Directorate of Manpower Planning &
Recruitment (Publ icity Sect ion)
Room No.32, 'A' Wing,
Sena Bhawan,

AppI i can t

New DeIh i-11 . Responden t s

ORDER (ORAL)

Hon'bIe Dr. A. VedavaIN, Member(J)

perm i

Mccoro iV)

(Gov i t;raan S . Tarnp'O

/ vv/

Heard.

Learned counsel for the petitioner seeks

on to wi thdraw CP-123/2002. Permission granted.

|y, CP is dismissed as withdrawn.

i'k

ember(A)

(Dr. A. Veoavai I i )
Member(J)


